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SHIU RAJSSH PILOT: As I said, 
Government bas, in principle, decided to belp 
.elected minor POrts. We cannot come out 
to help all tbe 139 minor ports at a stretch, 
because the re30uNeC) arc limited. With 
Ra. 2 , crores available in th:: Seventh Five 
year Plan, we are going. to come out to help 
.elected minor ports. As far as Beypore is 
concerned. it is hardly 140 kms from Cochin 
and Cocbin is a major port. Economically 
and commercially also we have a majorport 
very close to Bey pore. 

(rra",'a lion] 

SHRIMATI USHA THAKKAR: Mr. 
Speaker, Sir, through you, I would liko to 
submit to the bon. Minister that Kandla is a 
major port. It was developed at tbe instance 
of late Pt. Nehru' aod Sardar Pate), When 
you visited tbat port you had promised the 
Vtti jetty. Som~ progress has beea made in 
this ditection. Nearby there is tho Tuna 
port. Will you make some provision for 
dredginl in that port 1 

SHRl RAJESH PJLOT: I am happy 
that the Momber bas jumped from minor 
port to major port. I have gone tbere on 
my visit to Kandla Port. I reall) feel that 
leventh jetty is rrquired. We have projected 
this requirement to the Planning Commi-
slion. And tbe Department is trying bard 
to adjust within the resources to help tbe 
Kandla fort. 

[Tranl/atlon] 

Water LolglDI Due to Seepage from 
Shard. Trlbutar, Canal 

*254. SHRI RAM PUJAN PATEL: 
Will the Minister of SURFACE 
RESOURCES be pleased to state: 

(a) whether keep-ina in view tbe interests 
of farmers, any scbeme bas been formulated 
to mako arrangements for draining out the 
_pale water for Sharda tributary canal so 
that tbere is no damale done due to water 
JOllinl in future; and 

(b) if so, tbe <setant tboreol 7 

(English] 

THE MINISTER. OF WATER 
RESOURCES (SHRI B SBANKARA· 
NAND): (a) For tbe Sbarada Sabayak 
Project, Yes. Sir. 

(b) A provision of R s. 100 crOfes bas 
been made for construction of 12600 kms. 
of drainaac system for drainage of 28 lakh 
hectares of Command Area of the Proje't. 

[Tranl/ation] 

SHRf RAM PUJAN PATEL: Mr. 
Speaker. Sir. because of tbe water seepaae 
from Sharada . Sahayak Project is atfectina 
tbe farmers' land. The hon. Minister in this 
connection bas replied that a provision of 
Rs. 100 crores has been made for construe .. 
tion of 12600 kms of drainage system for 
drainage of 20 lakb bectare. of Command 
Area of the Project. I would like to know 
from tbe bon. Minister as to when will tbil 
scheme be comp]eted 1 Because unless 
proper drainage aystem is constructed, 
farmen' land will not become cultivable: 
with the result that tbere will be no pro<tuc-
tion of foodlrains whicb wi)] crca te a pro~ 
b1em for tbe country. 

I would request the hon. Minister to 
get the work started and completed at an 
early date because the orders given by the 
Gov~rnment become of little importance by 
the time they reach the lowest eChelon$. I 
would request that the bon. Minister may 
kindly pay more attention towards the 
Sharada Sabayak Canal and should tell as 
to when will tbi. work start and when will 
it be compJeted 1 

. [EragUlh] 

SHRI B. SHANKAR ANAND : Sir, the 
bon. Member had earlier written a letter to 
me in respect of this very subject and I have 
replied to him in the month os September 
giving bim the details of the project al 'ar 
a. possible. He wanted to know as to when 
it will be completed. At tbe moment I caD 
say and inform tbe House that tbe project 
is likely to be completed by 1990 .. 91. Tho 
work on Gbaahra and Sarda Barralel, link 
canal, and Sarda Sabayak Feeder bave since 
been completed, except Imina of certain 



aekcted reaches in Sarda Sabayak Feeder. 
The work of braoches aDd distribution 
system is in progress. So, tbe bOD. Member 
need not have any doubt about it because 
tbe major 'Percentage of tbe work on tbe 
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,project bas been completed. 

SHRI RAM PUJAN PATEL: Mr. 
Speaker, Sir. I bid written a letter to the 
hon. Minister in which I had mentioned 
particularly about the Phul pur Parli9mentary 
Constituency which is so badly affrcted due 
to seepage of canal water that several villages 
have been inundated and the water in tbe 
wells bas been pol1uted creating drinking 
water problem. Will tbe hon." Minister get 
this surveyed lind will he arrange for drain-
aae system in the areas which arc prone to 
water logging? 

SHRI B. SHANKARANAND : Sir, the 
loil survey work undertaken by the Central 
Ground Water Board bas sbowo-if I aive 
the particular figures in respect of tbis con-
8titucDcy-tbat only about III hectares of 
land is prone to water·loggins. Soil survey 
work hal also been done in an area of 
21.41 lakh hectares in the Sarda Sabayak 
Command and it bas been seen that about 
I.S9 lakb hectares of area is prone to water-
logginS from the loil point of view. We have 
taken stops to lee tbat seepage is stopped by 
linins tbe canal. 

( Tran'/allon] 

saRI JAGDISH AWASTHI: Mr. 
Speaker. Sir, is tbe bon. Minister awate that 
i~ addition to tbe leepaae from tbe canal 
ie,er, rain water also causes larae scale 
inundation of the areas which results in 
damaa't to tbe crops 1 In Uttar Pradesh, tb. 
banks of Ram Oanaa Command Canals arc 
ftooded due to rain water. Will tbe HOD. 
Minister conduct a survey for cbeckiDJ this 
meolce ? 

Jakhapur.-BSDspanl Railway LIDe 

*250. SHRI HARJHAR. SORaN : Will 
the Minister of RAIL W A\, S be pleased to 
state: 

<a> the reaSODS for not taking up tbe 
construction of the second phase of Jakha .. 
pura .. Ban,pani Rail Hne in Orissa· and , 

(b) wben the worle is proposed to be 
taken up ? 

THE MINISTER' OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCJNDIA): (8) Non-
materialisation of anticipated traffic 00 

Jakbapura.Daitari section, which has already 
been constructed and opened (or traffic. 

(b) The Railways have no such proposal 
at prelcnt. 

Setting up of liT ID Assam 

*251. SHRI ABDUL HAMID: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to atate : 

(a) whetber Government arc cODsiderinl 
to establish an Indian Institute of Technology 
in Assam; 

(b) whether the proposed Institute would 
set up It Dbubri or OoaJpara in Assam • , 

(c) if net, the place where'it i. propoled 
to be aet uP; and 

(d) the action taken in the matter ? 

THE MINISIER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTRY OF HEALTH AND FAMILY 
WELFARE {,SHRI P. V. NARASIMHA 
RAO}: Yes. Sir. 

(b) to (d) The fiDal decision about tbe 
place for locatilll tbe Indian ·Inltitute of 
TeebnololY in AHam is fct to bo taken. A 


